
MAllCH 21, 198$ Wrltt'" A",w,,, 84 

Polley ReprdiDI ChllltS bI Cater­
tDI Rettaar.nt. 

700. SHRI SHIVENDRA BAHADUR 
SINGH: WiU 'he Minister of 
RAlLWA YS be pleased to state; 

(a) wbether tbare is any policy 
of Government to make changes in the 
prcscnt cateriDI restaurants at present 
in the railway stations ; 

(b) if so, when and the details 
thereof: and 

(c) if Dot, whether Government 
propcse to do 60 where catering to the 
public is not uplo the mark? 

THE MINISTER OF RAILW AYS 
(SHRI BANSI LAL) : \(1) to (c) : 

Constant endeavours are being made 
by the Railways to improve the quality 
of food Rnd catering services at the 
IItations as well as in the trains. To 
this dfect, regular frequent inspections 
are conducted by Officers and Intpcc. 
tors at various levels and suitable 
dehurent action taken against those 
found ,uilty. Moroover, with a viow 
to further improving the catering 
stalldard~ India Tourism Development 
Corporation have also been commission­
e-d as con'ultant~ for modrrniging 
cotering arrangements ut New Dulhi 
Railway Stat inn as;l Pilot Project 
which m:ly bl.) extendl"d to other ~tn­

tions in the light of the cxpl:riencc 
gained. 

Import of Generating Equipment 
for Weit Bengsl 

70J. SHRI SANAT KUMAR 
MANDAL Will the MinistCir of 
IRRIGATION AND POWER be 
Dleasrd to stat::- : 

(a) whetber the Cootre bclS rejected 
tbe two proposals from tbe Weat 
Ben,a.l Ooyoromont for tho lmpGrt of 
pow(r leDer.tiDg equipment ; and 

(b) if 10, tho roaSOD6 therefore? 

tHE MINISTER OF IRRIGATION 
AND POWER (SHRI B. SHANKARA. 
NAND): (a) and (b): Government 
bave not agroed to the proposals of 
West Benlal Governmont to import 
power lJencrating equipment as the 
equipment is av~il8ble mdigenously on 
reasonable terms. 

Electrification or Jalarpet-Baagalore 
Rail"ay Line 

702. SHRI V.S. KRISHNA 
IYBR: Will the Minister of RAIL .. 
WAYS be pleased to state : 

(a) whether Government are 
aware that then.: is great need to 
electrify Jalnrpet-Bangalore RaiJwtly 
Line for the speedy rnovemcmt of 
traffic; and 

(b) if 80, whether Government 
would take up tho elect rificatioo of 
Jalarpct-Bungalore line in the Seventh 
Plan period? 

THE MINISTER OF RAILWAYS 
(SHR I PANSl LAL) : (a) and (b) : 
The R.:.ilw:~ys havo approved the electri' 
fication of Jolarpettai-Bangalore 
Section, hut tbe actu'l execution will 
depend on the availability of funds 
after meeting the requirements of 
others higher priority sections. For 
the time being. the electrification of 
Jolarpettai-BilDgaloro Seciioll is 
deferred due to inadequacy or funds. 

Measures to Ensure F 1 ir Deal and 
Equality of Status "11\J DpportuDity 

for WomeD 

703. SHRI S.M. BHATTAM 
Will the Minister of SOCIAL AND 
WOMEN'S WELFARE be pleased to 
state: 

(a) whotber GovernDJont have' 
taken or proposed to take any specific 
mealures (or cnsarin. fair deal for 
wQmen as announced recently by the 
Prime Minister and if so. "hat ate tho 
detail. thereof. 
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(b) wbetber GovoromcDt propose 
to make an, reservati ODS ia joba for 
womon ,a nd it 80, tbe details thereot; 
aDd 

(c) whether Goverament contem­
plate to take specific atepa for ensuring 
and enrure ing equality of st8\U8 and 
opportunity for womeD and if 10, tbe 
details thereof? 

THE MINISTER OF STATE OF 
THE MINISTRY OF SOCIAL AND 
WOMBN1S WELFARE (SHRIMATI 
M. CHANDRASEKHAR): (a) Yes, 
Sir. The proposed measur::s include 
integrating women ioto develop mont 
programmes in all sectors such as 
providing greater opportunities for 
employment, greater access to educa­
tion aDd vocatiooal training, etc. 

(b) No, Sir. 

(b) The Constitution provides for 
t"qu:J.1 opportunities for women .. tnd 
prohibits discrimination. The BQual 
Remuneration Act was passed; in 1976 
to provide for the payment of equal 
remuoeration to men and women for 
the same type of work and to prevent 
discrimination on the ,rounds· of sex 
aaainst womeu. State Oovernmen\s IlDd 

Uoion TerrBories have been addrossed 
for stricter implementation of legisla­
tioos affecting womcn. 

Container Handling Complex II 
Culcutt. Docks 

704. SHRI R.P. DAS: Will the 
M inistor of SHIPPING AND TRANS. 
PORT be pleased to state: 

(a) what is the f~te of tbe 
proposed container haodlin. complel 
at the Calcutta Docks; 'and 

(b) the progress made so far, if 
my. in tbis regard? 

THE MINISTER OF STATE OP 
THB MINISTRY OF SHIPPING AND 
TRA NSP.OR T (SURI Z.R. ANSARI) : 
(a) aad (b) : The ",opolal (or provid· 

ina container band) iaa facUlties at 
Calcutta Port at an estimated cost of 
as. 10.3' crores has aiace &ceo 
sanctioned by tbe Government. 

New Traia. to be Introduced 

703, SHRI LAKSHMAN 
MALLICK WiJ] the Minister of 
RAILWAYS be pleased to state 
the number of new trains" route­
wise, proposed to be intro(uced durjog 
tbe curront financial year? 

THE MINISTER OF RAILWAYS 
(SURI BANSI LA L) : There is no 
proposal at present to introduce any 
Dew passeng~r carrying . train during 
the remaining period of current finan­
cial year viz. 19~4.8~. 

Steps to Popolarile Homoeopatbic 
Treatment, Number and Location of 
HOl1loeop.eblc Hospitilis in .the 

CouDtry 

70', SHRI CHINTAMANI JENA. : 
Will the Mimster of HEALTH 
AND FAMILY WELFARE be pleased 
to state: 

(a) the Dumber and location of 
bomocopathic hospitals t'unCliollioS in 
tbe country; 

(b) the namber of beds in each 
such hospital; 

(c) whether there is a areat 
demand to opeD more homoeopatbic 
hospitals in tho country; and 

(d) if 80, what is the Oovernmt:ot's 
proposal to populariRc the homocow 
pathic treatment in th..l cDunlry and 
to open mor~ bomoeopaillic hospilailj 
during tbe Scventh Plan period? 

THE MINISTER OF STATE IN 
THB DEPARTMBNT OF HEALTH 
(SHRI YOGBNORA "MAKWANA): 
(a) aDd (b); A. per information 




